
1105    Calling Attention to    [ RAJYA  SABHA ]       matter of urgent       1106 
public importance 

T[THE MINISTER OP FINANCE (SHRI T. T. 
KRISHNAMACHARI) : (a) and (b) Accra, Bahrein, 
Ceylon, China, Denmark, France, Geneva, 
Ghana, Holland, Hongkong, Japan, Korea, 
Kuwait, Malaya, Pakistan, Saudi Arabia, 
Singapore, Sweden, Switzerland, Taiwan, United 
Kingdom, United  States  of America, Viet-Nam. 

(b) The literature in question mostly included 
obscene books and photographs and publications 
which were prejudicial to the maintenance of 
public morality or order in India.] 

12 NOON 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE 

RECENT STATEMENTS REPORTED TO HAVE BEEN 
MADE BY REV. MICHAEL SCOTT AND OTHERS RE. 
NAGA PEACE TALKS 

SHRI A. D. MANI (Madhya Pradesh): May I, 
Sir, with your permission, call the attention of the 
Minister of External Affairs to the recent 
statements reported to have been made by Rev. 
Michael Scott and by the representatives of the 
underground Nagas in relation to Naga Peace  
talks? 

THE MINISTER OF EXTERNAL AFFAIRS 
(SARDAR SWARAN SINGH): In the last few days,, 
the Press has reported certain statements alleged 
to have been made by Rev. Michael Scott. He is 
reported to have described the agreement for the 
suspension of operations as an "international 
cease-fire agreement" and to have referred to 
Nagas and Indians as "two different peoples." We 
have since received the text     of 

t[ ] English translation. 

^[OBSCENE LITERATURE SEIZED BY 
CUSTOMS 

114. SHMI B. N. BHARGAVA: Will the 
Minister of FINANCE be pleased to state: 

(a) the names of the countries from 
which undesirable literature, especially 
obscene literature, photos and pictures were 
smuggled into India during the years 1963-64 
and 1964-65;   and 

(b) the nature of literature which was 
checked or seized under section 11 of the Sea 
Customs Act?] 


